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Title: Shri Kanti Lal Bhuria representing Ratlam Parliamentary Constituency of Madhya Pradesh took oath in Hindi, signed the roll of Members and
took his seat in the House.

HON. SPEAKER: Now, Secretary-General may call the name of newly elected Member to take oath or make affirmation.

SECRETARY GENERAL : Shri Kanti Lal Bhuria.

SHRI KANTILAL BHURIA (RATLAM) - Oath - Hindi

HON. SPEAKER: Now, the House will take up further discussion.
...(Interruptions)
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sif...(caaea)

HON. SPEAKER: I have conveyed it.
...(Interruptions)
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HON. SPEAKER: I know it. Shri Venkaiah Naiduji.

... Interruptions)
HON. SPEAKER: He is telling something.

...(Interruptions)
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afte 3ot elloll o grafelt &t, 32ro) s 3ner sitson 3R s &)...(zaure): 1 do not think that the expression that was conveyed is right. ...( Interruptions)

HON. SPEAKER: Please let him complete.aar 2 @ Fort amsft ara at gt aseor difSmy a6 a=r ara 27?
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SHRI M. VENKAIAH NAIDU: There are two ways. If you want the Parliamentary Affairs Minister to speak on behalf of the Government, I will do it. If
you want the hon. Member to say it, I will ask the hon. Member to say it. What do you prefer?

HON. SPEAKER: He is not there. When will he come?
...(Interruptions)

SHRI M. VENKAIAH NAIDU: The issue has been raised. We are trying to address it. Please have some patience. He raised a pertinent point. The
feelings are hurt. That is the impression. That is being addressed by the Government also in an appropriate manner. The Minister is not here right
now. He is being called. If he is somewhere here, he will come here.

HON. SPEAKER: He is not here.
...(Interruptions)

HON. SPEAKER: He is in Rajya Sabha now.



...(Interruptions)

SHRI M. VENKAIAH NAIDU: When I say this, the Member will express regrets as and when he comes here. I will get him to the House. We are
discussing a larger issue. Please try to understand. He will come here. Then whatever he say to say, he will say it. ...(Interruptions)

HON. SPEAKER: He will come. But he is in the Rajya Sabha.
... Interruptions)

SHRI M. VENKAIAH NAIDU: T have assured that the Member will come. He has not yet reached the Parliament. He is on the way. He is in the traffic.
Once he comes, he will definitely express regret. Please sit down.
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We are discussing the issue of our commitment to the Constitution and we are also celebrating the 125%™ birth anniversary of Babasaheb
Ambedkar. ...(Interruptions)

HON. SPEAKER: No, no, this is not the way. Let him come here. He will come.
...(Interruptions)

SHRI M. VENKAIAH NAIDU: If they want to make political, then I leave it to them. ...(Interruptions)
otoll 3eael : 26 ant Sl oidl &) 3oaial wal 8, as 3MEY o) ANb! HiPEY Ioras) el o) anfde)
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4€) (caauror)
SHRI M. VENKAIAH NAIDU: Jyotiraditya-ji please try to understand. Kharge-ji, please.
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SHRI MALLIKARJUN KHARGE : Let him come and explain.

SHRI M. VENKAIAH NAIDU: Madam, this is a very important debate and I am of the view that the House should discuss this issue in a more decent
and dignified manner.

I am thankful to Shri Bhartruhari Mahtab who had initially given the suggestion ...(Interruptions)
HToTolRT re=rer & B3 ordf 8 &
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(At this stage, Shri Rajeev Satav and some other hon. Members came
and stood on the floor near the Table.)

SHRI M. VENKAIAH NAIDU: Madam, if they want to politicize it, I leave it to their collective wisdom. They want to politicize everything. This is very



unfair and unfortunate. A party which is supposed to be having seniority indulging in this sort of thing even on the day of our commitment to the
Constitution is unfortunate. ...(Interruptions)
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At this stage, Shri Rajeev Satav and some other hon. Members

went back to their seats.
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